
AHotpnMit

f ( ^ 4 « ! r s >  ff?

paiticul^^^iiii^^^h^

'm m
«df8ttja»ttii fixed date.■:-. -. ,̂*j;- t...  ̂ :o;.' * ■1 0 S$.

jA p te a s ^ to ^ i:"  ‘ -  The ^ i f ^ n s  froiji the employ
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NunAer Government Sen/ants waHing 
lor aMment'm Delhi since 1.1.90

Type No. of applica 
tions pending

1. 3642

II. 9422

III. 8092

IV. 1306

V-A 316

V-B 180

VIA 131

23089

Hostel accommodation. 1840

Grand Total 24929

Note:- The above numbers are based 
on the y mited number of applications invited 
by the Directorate of Estates for the allot
ment year 1.1.90 to 31.12.91.

Shortage of edble oil in &at»

1057. SHRIMADAN LAL KHURANA: 
Will the PRIME MINISER be pleased to 
state:

(a) whether the Union Government are 
aware of the shortage of edible oils in States 
due to non-lifting of entire quantity of edible 
oil$ aHocated to them by the Union Govern
ment;

(b) if so, the details thereof;

(c) how much quantity of ediite ol was 
given to the States and the Union Terrtories 
during the iun-ent year, month^se. Stale- 
wise and Unton Territory-wise, and how does 
this compare with the preceding three years;

(d) how much sugar had been allocated 
to State and UntonTerritoriesforthe months 
of September. October and November1991 
and how does this compare with the last 
three years; and

(e) whether the quantity is sufficient to 
meet the requirement of the people during 
festivals?

THE MINISTER OF STATE IN THE 
MINISTRY OF CIVIL SUPPLIES AND 
PUBLIC DISTRIBUTION (SHRI KAMALUD- 
DIN AHMED): (a) to (c). shortage of edible 
oils occurs mainly due to the gap between 
demand and supply. Sometimes, the State 
Government and U.T. Administrations are 
not able I d  lift fully their allocated quotas of 
imported edble oils due to various con
straints. The month-wise, Statewise, Union 
Territory-wise allocation and lifting forthe Oil 

year 1990-91 (l.e. Nov. 90- OcL 91), and for 
Oy years oil year 1989-90 and 1988-89 are 
given in the attached statement I.II and III. 
Whereas lifting has been total in oil year
1990-91. it is about 67% and 80% respec
tively in the preceding two oil years (Nov.- 
Oct).

(d) The allocation of sugar to the States/ 
UTs for September, October, and Novem
ber, 1991 andtheallocationsloroorrespond- 
ing period during preceding three years i.e. 
1988.1989 and 1990 are as foltows:-


